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Copy forwarded to the following for information and necessary action;-
1.The Registrar-Cum-Principal Secretary to Hon'ble the Chief Justice, Raj. Hrgh Court, lodhpur/ Bench, Jaipur.
2,The Secretary to the Law Minister, Government of Rajasthan, laipur.
3.P.S. to All Hon'ble Judges at Jodhpur.
4.The Principal Secretary to the Government, Law Department-Cum-Legal Remembrancer, Rajasthan, Jaipur,
5.The Secretary to the Govemment of Rajasthan, Department of General Administration (Gr.2), Jaipur.
6.The Secretary, Lokayukta, Sachivalaya, Jaipur,
7.The Accountant General, Rajasthan, Jaipur.
8.The Registrar General /Registrar(Vig.)/(Admn.)/(Rules)/(Class.)/(EIam.)/OSD(F&I)/(Judicral) Rajasthan High

Court, Jodhpur and Registrar hq. At Delhi.
g.The Registrar(Admn.), Rajasthan High Court Bench, laipur with the request to drstribute the copies of this

order to all the Hon'ble ludges sitting at Jaipur through P.S., Member Secretary, Rajasthan State Legal
Services Authority and all the ludicial Officers posted jn the Registry at laipur-Bench, Jaipur.

10.All Jt. Registrars/ Deputy Registrars, Rajasthan High Court, lodhpur/ Bench; Jarpur.
I l.Ms. Jaimala Panigar, Sr.CJ-Cum-CJM, Strohi/Secretary, DLSA, Sirohi.
12.The Oistrict & Sessions ludge, Sirohi/treasury oFficer, Sirohi.
13.The Director, Rajasthan State ludicial Academy, Jodhpur.
14.A.O.1., Classification Section (Website), Rajasthan High Court, lodhpur/Bench, laipur.
Personal File/Conf./Accounts/General/
Sub.Court/Statistics/Computer Cell/RJS Leavei/

Jr.Actt./Building Cell
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